HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

NOTIFICATION

No. 5_‘:?1‘/ ‘ [;a;ted: Y-1o-20/b

P
V

In continuation td Notification No. 587 dated 21-09-2016, it is hereby
notified for information of all concerned that the interview for the post of

Steno-Typists (pursuant to Notification No. 417 dated 13-10-2015), which was

scheduled to be held on 08-10-2016 at High Court Complex, Srinagar, is
postponed and now will be held on 15-10-2016. The venue and timing etc. for

the interview shall remain same as notifie rlier.

By order;

shioK Kumar Koul_]___‘—tf:-—-—
Registrar General 4%_’6 :

No: 20531 _Y2/Nn( Dated U—19 20/8

Copy to:- / /

1. Principal Secretary to Hon'ble the Chief Justice.

..... for information of His Lordship.

2. Secretary to Hon’ble Mr, Justice Mohammad Yaqoob Mir

3. Secretary to Hon’ble Mr. Justice Muzaffar Hussain Attar

4. Secretary to Hon’ble Mr. Justice Janak Raj Kotwal

....for information of His Lordship.
5. Registrar Judicial, High Court wing, Jammu/Srinagar
6. Director Information, Jammu and Kashmir, Srinagar
...for publication of the same in two each daily English Newspapers
have vide circutation in Jammu and Kashmir Province.

7. Director Doordarshan, Jammu/Srinagar, with the request to broadcast of
the above Notification in News and Employment Bulletin.’
> 8. Incharge, NIC for uploading on w

9. Office File.

Registrar Genera'l_z—g"
&ox 16



